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Central Administrative Tribunal
Calcutta Bench

OA No0.851 of 1997

Présent : Hon'ble Mr. D. Purk ayastha, Judicial Member

Sukumar Des
Vs,
South-Eastern Railway
For the Applicant : Mr. P,B. Misra, Ld. Advocate

For the Respondents : Mr.P. Chatterjee, Ld.Advocate

Heaerd on : l7f4~§8 -  Date of Judgement : ‘7’“{98/
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When the matter is tzken u;vthe applicant is present and

~ Ld«wAdvocate Mr', Chatterjee, appearing on hehalf of the respondents,

NN

submits’ that the Directer of Accounts (Pestal), West Bengal Circle,
20~-Addul Hamid Street, Calcutté -~ 700 069 is the disbursiﬁg authcritf
of the pensien of the epplicant. The applicaht submité before me
that the autherity assured him to make his payment within 2

sgprt perlod. Accordlngly, I find thet it is a fit casgawt the L;
admission stage with directien upen the reSpondent@N@.Z t@ make. all
the payments admissible to the epplicant in respect of his pension

within one menth from te-day. Otherwise it will carry interest at -

the rate eof B.l0% from the date of due payment till payment is made

" and coepy of this order be furnished to both the parties for coem-

‘pliance. Hence, the aprlicatioen is disposed eof.

® b, Purkayastha )
Member (J)



